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Invl1ible Income From Remittance Frem 
Abroad 

4537. SHRI A.K.  ROY : Wi l l  the 
Min is ter of FINANCE be pleased to lay 
sta tement showing: 

(a) i nvisible i ncome from remi t ­
tances from abroad i n  the last fi ve  years 
wi th year-wise break up; 

(b) share of i nvisible i ncome i n  
the total  export earni ng w i t h  year.wise 
break.up for the last five years ; 

(c) whether the remit tances from 
abroad arc on the decrease and likely t o  
decrease more ;  and 

(d) i f  so, reasons thereof? 

THE MINISTER OF STATE JN 
THE MINISTRY OF FfNANCE 
(SHRI S . M .  KRISHNA) : (a )  a nd 
(b) It is presumed that  by income 
from remi t tances from abroad 
it is implied that rem i t tances received 
from non-residents of Indian nat iona l i ty  
or or ig in  and other  t ransfers from 
abroad a re for purposes such as g i fts 
and donat ions and m igrant t ransfer 
receipts. Private transfer receipts ,  as 
recorded in  the current account of the 
balance of paymenh stat i s t ics and which 
include al l  these rem i t tances , dur ing the 
five yoars 1 977-78 to 1 98 1 -82 (latest 
ava i lable) are furnished in  the fol lowi ng 
table, a long wi th export earnings record­
ed during these years. 

------ - ·-· -----------

Year Private Exports Ra t io  of 
Transfer (FOB)*  I t o  2 
rece ipts• (%) 

(Rs . crores) 

1 977-78 9 17. 3 5 ,433. 5 1 6 . 9  

1 978-79 943 8 5,554. 9 1 7.0  
1 979-80 1472. )  6,201 .4  23 . 7 
1980-8 1 2129.7 6,576 .4 32.4 
1981 -82 2082 .9  1,16S.S 26 . 8  

•Excludes contra ent ries (grants) 
under the U.S .  PL 480 t i t le II pro. 
aramme. 

(c) and (d) Private transfer re. 
ceipts after growing rapidly were lower 
in I981 -82. There arc, however, no 
i ndicat ions that this drop in 81 -82, 
marks the beginni ng of a fal l ing 
trend. 

Introduction or Computer System In tile 
Ministry 

4S38. SHRTMATI JAYANTT 
PATNAIK :  W i l l  the Mi n is ter  of  
COMMERCE be  pleased to  s.tate :  

(a ) whether h is  Mi n i st ry has i n t ro. 
<luced computer sys tem ; 

(b )  i f  so ,  when comJ)Utcr term i nal 
has been commiss ionect by h i s.  
Min i s t ry ; 

(c) the va ri ou r  works b:i ng done 
after the commiss ioning of computer 
termina l ;  and 

(d) the detai ls thereof? 

THE M I NISTER OF STATE IN THE 
MIN I STRY OF COM MERCE AND I N  
THE DEPARTMENT OF SUPPLY 
(SH IU NIHAR RANJAN LASKAR) 
(a) Yes .  madam. 

(b) A key-to-tape video term in:i l  
was insta l led i n  the Mini stry on  9 th  
May, 1 983.  

(c) and  (d) The following orojcc rs  
have been taken up for implementa t ion 
as a pa rt of  the compu ter b,1sed m.rna. 
acmcnt information system:-

f. Ass ignments gi ven by the 
Commerce M i n i s 1er to  the officers in 
the Ministry of Commerce; 

2. I tem-wise . Act ion Progrgmme 
covering a l l  the Divisions in the 
Min i s t ry of Comm:rce ; and 
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3 . References received from State 
Governments and People's representa. 
t i ves . 

Expansion or lndo-We!t German 
Economic Tie, 

4539.  SHRIMATr JAYANTr 
PATNAJK : W i l l  the Min i ster of 
COMMERCE be r,lcased to s ta te  

(a) the  va r iou 5 areas of econom ic 
coooera t i on e s t ab l ished between Ind ia  
and  West Germa ny :  

lb )  t h e  nam�s of  those i t em� and  
t he  pe r iod for which economic coopera ­
t ion has heen es tab l i shed : a nd  

(c) the deta i l s of t h e  ster,� t aken  
hy Government for t he C'� t ah l i shment  
a nd expan5 ion of  Indo-Wes t  German 
econom ic t ies? 

THE M INISTER OF STATE IN THE 
M INISTRY OF COM MERCE AND IN 
THE DEPARTMENT OF ·suPPLY 
(S H R I  NlHAR RANJAN LASKAR) 
(a) to (c) Ind ia  a nd West 
G .:rmany are coopera t i ng i n  a reas of 
t rade and i ndustry on a con t i nu i ng basis . 
Tht: major i tems of our e,i:ports to West 
Germany a re cot ton goods, ca rpe t s ,  
lea t her and lea the r  goods , hand icra ft s ,  
t e a  and  prec ious and  semi-prec ious 
stones ,  whi le our imports from West 
Germany a re machi nery, i ron & stee l ,  
chemica ls  and pharmaceu t ica l products, 
e lectro-techn ical goods a nd t ransport 
equ ipment .  Measures i nclud ing ma rke t­
ing efforts and excha nge of business 
de legat ions have been ma i n t a i ned and 
i n tensi fied for expcnsion of l ndo·West 
Germa n econom ic t ies. 

F.xpert Codre of Directors of l ndu�tr i.1 1  
Drnlopment Rank for Nominat ion to 

Industria l Units 

<4S40. S HRI D .S . A .  SIVAPRA-
K I\SAM: Wi l l  the M in is ter of FINANCE 
be pleased to s t a te: 

(a) whether the Indust rial Deve. 
lor,ment Bank hu any plan to build up 
a_n e,tpert cadre of Director'! for nomlna• 
t ion to the management of Industrial 
Un i t  ass is ted by i t ;  

(b )  i f  so ,  whether i t  ha s final ised 
the pla n ;  

(c) the qua l ifica t ions and eltperie­, nces pre�cri bed for the expert cadre ; a nd 

(d) whether persons from this 
cad re h ave been nom ina ted to the con­
cerned un i t ?  

THE M I NISTER OF STATE IN 
THE MINISTRY OF FINANCE 
( S H R T  S .  M .  KRISHNA) : '(a )  to 
(d )  In  accorda nce wi t h  t he guide­
l i nes issued by the Govrenment,  
the Indus t ria l  Development Bank of 
India is ma inta ining a panel of suitable 
persons for nom inat ion as Directon on 
the Boards of the i ndustrial concerns 
assisted by the Al l - India financiai instit­
u t ions .  Senior technica l and financial 
officers of the financial i ns t i tut ions and 
p�b l i c  s �c tor  u ndertaki ngs, knowledge­
able and experienced persons from 
amongst the non-offic ia l public, Char. 
tcred Accountants ,  Cos t Accountants, 
person� spec ia l i s ing in labour relat ions 
a nd such others a re considered for 
i nc lus ion in t he panel ha vi ng regard to 
t hei r e11:pert ise in one or more of a 
variety of fie lds of i ndustry. The A l l. 
Ind ia  financia l in s t i tu t ions genera l ly 
nomi nate non -officia l  Di rectors on the 
Boa rd of the i r  assisted concerns from 
the panel . Governmen t have a lso i ssued 
i nstruct ions on 1 . 3 . 1 984 to t he financial 
i nsti t u t ions that they should crea te a 
separate Department/Cel l  with officials 
of the i ns t i tu t ions whose exclus ive and 
whole-time func t ion wi l l  be to represent  
t he i ns t i tu t ions on the Boards of  Com­
p1 n ies and that non-officiais may be 
appoi nted as nominee Directors only as 
Addi t ional D irectors on Boards where 
t he i nst i tut ions wish to have more than 
one nominee Di rector. 




